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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.vIr-123/ 2003 laot ( 17

Smtr layashree Bora,

It. Rcgistrar (Vlgilance),

Gauhati High Court,

Guwahati.

Smtl. lYallika Dutta,

District & Scssions Judge,

Nalbari.
+k
October,2024

Station leave Permission.

Your letter No.DlN8/6931 dtd, 01.10 2024

Dated Guwahati the 4

Madam,

with rcfcrence to the abovc, I am dirccted to inform you that your prayer for

withstationleavepermission,withtheofficialvehicle,atowncost,fromthe
afternoon of 01.10.2024 till the morning of 03.10.2024, has bccn qranted. The next

senior most ludicial officer available at the station would rematn in charge of your Court and

Office during your absence.

Yours taithfully,

sdl-
]T. REGISTRAR VIGILANCE)(

Memo No.HC.VII -r231 ,9931 1s 0 (v / A, dated
7 o1- Io-ZoL1

Copy to

/ The Project l4anagcr, Gauhati Hiqh Court

]T. REGIST RAR (VIGILANCE)


